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IN THE CENTRAL ADMINIZTRATIVE TRIBUNAL 3 HYDERABAD RENCH

AT HYDERABAD

o;A, NO. 927/97

T

T 3
DATE OF ORDER : (1,9.1998

BETWEEN 2.
Jennalagada Sridevi
- .o w Applicant(s)
AXD
1. The Directer of Defence Research and
evelepment Laberateries (DRDL)
anchanbagh, Hyderabad 500 058,
24 The Empleyment Officer .
’ Hyderabad Dist. Empleyment Exchange
(Clerical )
Chikkadapally,
Hyderabad.

. _ PRV -Respondents
counsel for the Applicant - Shri PeBs Vijay Kumar
Counsel for the Resnondents - Shri V. Vined Kumar
Counsel for the State of AP, - Shri P. Naveen Rao
Coram 3
‘"The Hon'ble Justice Shri D.H. Nasir - Vice Chairman
The Hon'ble Shri H. Rajendra Prasad - - Member (&)

(Order per Hon'ble Shri H. Rajendra Prasad, Member (A))




¥

=

(Order per Hon'ble Shri H. Rajendra Prasad; Mcmber (A))

Heard ¥X®/Shri P.B, Vijay Kumarfor the Applidant(s),

Shri/xe V., Vined Kumar for the Respondents and Shri

P, Naveen Rao for the State_of'A.P.

¢

The orders passed by this Tribunal today in O.A.

No. 987/96 shall be complied with in this O.A. as well.

A copy of the orders passed in O.A. No. 987/96

shall be kept on record of this file and also supplied

- to the Respondents to facilitate further action.

R
(H. Rajend rasad) (D.He Nasir)
Member (A Vice Chaimman
DICTATED IN OPEN .COURT : ' /Lp .
. )
DATED : 24.8.1998 IA" ?‘ﬁ"?}/
W;M thet
o'oe_‘js/"'{




—

-3
OeDe927/97
TO .
1., The Director of Defence Research and

2.

3.

4.
Se

€.
7.
8.

Devebopment Laboratories (LiDL)
Kanchanbagh, Hyderabad-58,

Cne

Hyderabad Dist.BEmployment Exchange, (Clerical)

One

one
One

Cne
One
One

PV,

copy to Employment Officer,
Chikkacdpally, Hyderabad.
copy to Mr.P.B.Vijayakumar, advocate, CAT,Hyd.

copy to Mr,.V.Vinod Rumar, Addl.CGsSC, CAT.Hyd,
copy to Mr.p.Naveen Rao, Spl.Counsel for A.P.Govt. CAT, Hyd.

copy to HHRP.M,{X) CaT.Hyd.
copy to DR(a) CaT, Hyd,
spare copy
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IN THE CENTRAL ADMINISTRATIVETERIBUNAL
HYLDERABAD BENCH AT HYLERARAD

fp(s,i K_

THE HON'BLE, MR.JUSTICE D H ‘
VICE=-CHAT RMAN

AND . “

.. THE HON'*BLE MR.H.RAJENDRA PRASZDsM{ A)

 DATED: \-6]--1998'. ;
' ORDER/JUBSK;ENT P

. I\"I-J‘I./R.;\L./C.AQNO.l
, ' ' in

7 0.4.No, q L7 ) 0‘7 R

“T.ANo., :(W.p; )
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|
Admitged and Interim*directions
issue :

Allovedl

Disposed of with directions

-M
Dismiised. ) !

Dismisséd as withdrawn.,.
Dismisskd for Default.
Ordered Fe jected, u

NO orded as to cests.
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